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nology imporr appMiIng in th« Indian Ex- 
prass. N«w Dsttii. dated OctolMr 12,1991;

whathar tha Haldia Patrochamicals 
Limilad has paid much mora amount than 
that of Gas Authority of India Limited to 
TaehnifflonI Himont C(̂ nbina of May for tha 
propoaad import of tachnology for making 
poViirapytone;

(e) if ap. raaaons tharaof;

(<Q wfhattiar tha Govammant’s approval 
was takan in thia lagard; and

(a) if not, tha masons tharafor?

THE MtnSTER OF STATE IN THE 
MMISTRY OF CHEMICALS AND FERTI
LIZERS (SHRI CHiNTA MOHAN): (a) Gov- 
ammant has aaan tha News Kern in quca- 
tion.

(b) to (e). Haldia Petrochemicals Lbn- 
Hed has tied a composite application (For
eign Collaboration & Capital Goods import) 
for Governments approval for its Polypro
pylene PrpjecL Dedston on such applica
tions taken after duly considering the pay
ment terms etc. allowad in other similar

Oeralnicaon ̂  OoM Storaga Wara> 
heuMfei AJ*.

2164. PROF. UMMAREDDY VE- 
NKATESWARLU: Wil the PRIME MMIS- 
TER be plaased to state:

(a) ««hether there Is any proposal to 
construct acold storage warehouse in Guntur 
district of Andhn Pradesh to fadKate farm
ers to sktra cash crops in tknes of unfavour- 
abla mailwt prices; and

d») If so. tha details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI UTTAMBHAIH. PATEL): (a) and (b). 
Two finns have been granted pennissbn to 
establish cold storages in 1990 and 1991.

Implementation of IDSMT Scheme In 
Mandya District in Karnataka

2165. SHRIG. MADE GOWDA: Waithe 
Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) the names of the small and medium 
towns taken up under Integrated Develop
ment of Small and Medium Towns Scheme 
in Mandya District in Kamataka;

(b) the amount sanctioned to each town 
during 1990-91; and

(c) the names of the towns proposed to 
be taken up under the above Scheme in 
Mandya District during 1991-92?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUNACHALAM): (a) NIL

(b) Does not arise.

(c) Fmal Selectkm of towns depends 
upon the annual budgetaiy altocatnns made

the Government of India for this purpose 
and on the receipt of prioritised list of towns 
and detaHed project rspoits from the State 
Governments. Government Of Karnataka 
have proposed that MallavalK town in Man
dya District Iw taken up under H)SMT pro
gramme in 1991-92.

Amendment to Emigration Clearance 
Rules

2166. SHRI A. CWtfS.ES: WiB the 
PRIME MINISTER be pleased to stats:




